Annexure - 7

Name of the corporate debtor: - M/s MKY Constructions Private Limited (Formerly known as Action Bridgegap Constructions Private Limited);
Date of commencement of Liquidation: 25th January, 2023; List of Creditors as on 29.03.2023

List of Operational creditors (Government Dues)

(Amount in Rs.)

Details of claimant

Details of Claims received

Details of claim admitted

Amount

covered by Honether % of voti Amount of any Mutual dues, Amount of claim
SINo. I Date of Amount of claim . |lien or lien/ © .votmg' Amount of contingent claim M ” | Amount of claim not rejected o Remarks, if any

Department Goverment Identification No. receint admitted Nature of claim | oo attachment share in CoC, if that may be set-off under verification
P pending removed? applicable
Amount Claimed disposal (Yes/No)
1 |Pepartment of Trade & Taxes / State Gowt, oc-004 02/03/2023 7,826,209 7,826,209 | Unseured no 2.04% - -
State GST, GNCT of Delhi




